
MJASTHAN HIGH COIJRT

PtuRG/Misc./2021 Date -21.04.2021

NOTIFICATION

In continuation of the Notification No.PA/RG/Misc./2021/931, dated

19.04.202L issued for functioning of Rajasthan High Court at Jodhpur and Jaipur

Bench from 19.04.2021 to 03.05.2021, it is notified that for convenience of

learned Advocates and parties, in addition to filing of fresh urgent matters through

e-filing/emaiVwhatsapp, option of physical filing is also made available at

Reception Counter at Gate No.1 in Rajasthan High Court, Jodhpur and Reception

Counter at Gate No.4 in Rajasthan High Court Bench, Jaipur, while ensuring

strict compliance of Covid-19 guidelines.

Though option of physical filing has been made available, for safety of all

the stakeholders, Learned Advocates and parties are advised to prefer

e-filing/emaiVwhatsapp.

By Order

4i',"
REGISTRAR GENERAL

No. PA RC/Mi sc./2021 1954

Copy forwarded to the following for information and necessary action:-

1,. The Registrar-Cum-Principal Private Secretary to Hon'ble the Chief Justice,

Rajasthan High Court.

2. P.S. to A11 Hon'ble Judges, Rajasthan High Court.

3. The Registrar General, Rajasthan High Court.

4. Advocate General, Rajasthan.

5. Additional Solicitor General, Rajasthan.

6. The Chairman, Bar Council of Rajasthan.

7. President, Rajasthan High Court Advocates' Association, Jodhpur.

B. President, Rajasthan High Court Lawyers'Association, Jodhpur.

9. President, Rajasthan High Court Bar Association, Jaipur.

10. President, the Bar Association, Jaipur

11. The Registrar (Vig.) i (Admn.) / (Rules) / (Class.) / (Exam.) / OSD (F&D /
(CPC)/(Judicial) Rajasthan High Court, Jodhpur/Jaipur Bench and Registrar

Hq. At New Delhi.

12. Member Secretary Rajasthan State Legal Services Authority.

13. The Director, Rajasthan State Judicial Academy, Jodhpur.

14. All JoinVDeputy Registrars, Rajasthan High Court, Jodhpur/ Bench, Jaipur.

15. A.O.J., Classification Section (Website), Rajasthan High Court,

Jodhpur/Bench, Jaipur.
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